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Cantonment side together with street 
lights? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (.SHRI SITA RAM 
K.ESARI): (a) and (b) The Jail 
Road flyover has been made traffic-
able as per schedule and is planned 
to be opened to traffic shortly. How-
ever, the ancillary works like provid-
ing drainage etc. are scheduled to be 
completed as per the contract in June 
1983.. 

(c) According to M.C.D. out of 14 
spans of the stilt portion of the flyover 
on Delhi Chntt. side 8 spans have 
been cleared of debris and landscap-
ing is being done. The clearance of 
debris in the balance spans of the fly-
over is being progressively carried 
out along with the ancillary works. 
Proposals for land use in this area are 
under consideration. 

(d) and (e) The width of the 
approaches for the flyover was reduced 
from 92 ft. to 76 ft. to provide ade-
quate circulation space in . front of 
shops in the interest of market. How-
ever, footpaths have been provided at 
ground level and not in the approa-
ches. Therefore, there is no proposal 
of providing any staircase from the 
approach portion in the middle of the 
ma~et. 

(f) The space in front of the shops 
is planned not to be used by vehicular 
traffic. This will be suitably · paved/ 
metalled alongwith the completion ot 
ancillary works. Arrangements for 
street lighting involving shifting of 
poles as necessary and improvement 
of space in front of the shops is con-
nected with the overall land use pro-
posals in this area and are under 
consideration. 

(g) The Jail Road has been con-
nected via flyover with the service 
road constructed on Delhi-Cantonment 
side where necessary street lighting 
arrangem~nts have also been provided. 

econd entry point to New Delhi 
RailW y tatlon 

4022. DR. A. U. AZMI: 
SHRI G. Y. KRISHNAN: 
SHRI G. NARSIMHA REDDY: 

Will the Minister of RAILWAYS be-· 
pleased to state: 

(a) whether it is a fact that due to 
non-vacation of quarters by l? & T 
even after having been provided with 
alternative accommodation the w.ork 
on the Rs. 6 crores project of provid-
ing a second entry point to the New 
Delhi Railway Station has come to a 
grinding halt; 

(b) whether the project was sche-
d uled to be completed on time for the 
ASIAD '82 as well as new Electric 
Ring Railway so also to reduce the 
congestion on the Chelmsford Road; 
and 

(c) if so, steps taken to have the 
land vacated from P & T and to ensure 
the opening of the second entry on 
time? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) to (c). Due to delay 
in vacation of the quarters by P &, T 
Department the work of provision of 
entry ;exit for the new Station Build-
ing on Ajmere Gate side at New Delhi 
Railway Station was adver ely affect-
ed. All the quarters have since been 
vacated, and except for one quarter, 
all the rest have since been handed· 
over to the Railways and the same 
dismantled. The work of providing 
the road is in progress and expected 
to be completed on time. 
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